CENTHAL AGMLNL STR ATL VE TRI BUNAL
HRINCIFAL BEN(H: NEW LELHD
' MeAe 471795 in
| 0, AeN0, 373/95
New telhi, this the 21st March, 1995
Hon'ble 3hri J.F. Sharma, Member( J)
le Shri ‘VOKt ﬁadhw&;
section Officer,
2. 5hri R.D. Gupta,
Section Officer
3. ahri Bskshi Ram,
section Ufficer
4, ahri KOKO Khat‘tar,
Fection Officer
5. shri T.R. 3harma,
section Ufficer
, iﬁ“ (ALl working in Ueptt. of Biotechnology,
' . 3lock 2, 7 = 8th Floor, CG0O Complex, - !
New belhi.) «es Applicants
By Advocateb None
Vs e
i Union of India
through
Ecretary, :
Jepartment of Biotechnology,
Ministry of 3cience & Technology,
Block 2, 7 - 8th Floor, :
Cav Complex,Lodi Road,
New Welhi,
/C‘n
2. secretary,
<epartnent of Fersonnel & Training, o
North Block,Newdelhi. «o. Respondents

ORD ER_(RAL)

None appeared for the applicants even second time.

The applicant wanted'to file some M.A, but the same has aot

been filed in pursuance of the orders dasted 8.3.95, ‘'The

applicant, therefore,is not interested in fursuing this

matter. None appeared on the first call. The applicstion
as well as M.A. is therefore dismissed for non prosecution

in default.
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(TP, SHAZMA)
MEMBER( J)
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